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Payment of Uams Price

489. Bhri V. Krishnamoorthy
Goundar: Will the Minister of Food
and Agrienlture be pleased to state:

(a) Whether Government are
aware of the fact that additional cane
prices for cane supplied to the E1D,
—Parry Sugar factories in Madras
State for the years 1050, 1980, 1961
and 1962 have not yet been paid to
the ryots; and

(b) if so, the action taken by Gov-
ernment for immediate payments to
the growers?

The Minister of State in the Minis-
try of Food, Agricuiture, Commu-
nity Development and Cooperation
(Shri Annasahib Shinde): (a) Ves,
8ir,

(b) The Sugarcane Additional Price
Fuoation Authority have determuned
the additional cane price payable by
these factories for 1858-59 and
19598-60 seasons. These factories
have applied for exemption on the
ground that their profits were inade-
quate to bear the burden Their
request is under consideration The
data for determining additional cane
price for the remaining two seasons
will be sctutinised by the authority

Bihar-Nepal National Highway

460. Shri Bhiva Chandra Jha: Will
the Minister of Transport and Ship-
ping be pleased to state the steps
taken by Government to expedite
the completion of the National High-
way passing through Mahadevamath
in Madhubani Sub-division (Bihar)
leading to Nepal?

The Minister of Transport and
Shipping (Dr. V. K. R. V. Rao): (a)
There is no RBihar-Nepal National
Highway. Perhaps the Hon’ble Mem-
ber is referring to the Forbesgan;-
Maricha/Dagmara—Darbhanga link
rond, a part of the Lateral Road
Project. On this alignment, a bridge
across the Kosi river is propose to be
constructed. A tentalive site pro-
posed for the bridge about 4 miles

downstream of Dagmara, near Maha.-
devamath, is under Investigation.
The alignment of the Forbesganj-
Maricha portion  which
forms part of the first stage work of
the Lateral Road Project depends upon
this bridge site being finalised. The
link between Darbhanga and the Kosi
bridge and the bridge itself are not
even included in the first-stage work
referred to above Actual starting
of the construction work depends on
the finalisation of all these prelimi-
naries

Transport Facilities in Chandigarh
and other Unjon Territories

461, 8hri Shri Chand Goel: Wl

the Minister of Transpori and Ship-
ping be pleased to state:

(a) the steps taken by the Adminis-
tration of Chandigarh Union Territory
to comnect Chandigarh by road with
the neighbouring wvillages of the
Union Terrtory; and

(b) the steps taken by the Central
Government to augment tiransport
facihities in other Union Territories? _

The Minister of Transport and
Shipping (Dr. V. K. R. V. Rao): (a)
and (b) The information required
1s being collected from the Union
Administrations and will be laid on
the Table of the House,

Rejection of Nomination Papers in
J & K.

462 Shri Shri Chand Goel:
Shri Naraln Swarup Sharma:
Shri Hukam Chand
Kachhavaiya:

Will the Minuster of Law be pleased
to state:

(a) the number of candidates re-
turned unopposed to the State
Aggsembly of Jammu and Kaghmir on
the ground of rejection of the momi-
nation papers of the other candidates;

(b) the grounds on which the nomi-
nation papers were rejecied;
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{¢) whether the Eilection Com-
mission got representations against
this wholesale rejection of nomina-
tion papers; and

(d) the steps the Commission has
taken to remove the grievances of the
candidates?

The Deputy Minister in the Minis-
try of Law (Shri D. R, Chavan): (a)
Twenty-two, including 9 cases where
the election was uncontested because
of the withdrawal of one/two candi-

datures and the rejection of the
other nominations

(b) The grounds on Wwhich the
nomination papers were rejected

were as follows'—

{11 Oath was not subsecribed,

(1) a copy of the relevant elec-
toral roll was not produced,

fi1) security deposit was not
made,

(1v) candidate was lbelow  the

. prescribed age

(v) candidate held an office of
profit;

(vi) had an interest in n Govern-
ment Contract,

{vit) nomination paper nol signed

{c) The Commission received a
number of complaints alleging ille-
gal rejection of nomination papers

(d1 The complaimnants were advised
that redress could only be had
through election petitions

Talchung® Variety of Rie

463 Shri Manibhai J Patel: Will
the Minister of Food and Agriculture
be pleased to state:

(a) the mames of States with res-
pective acreage, where experiments
to grow ‘Taichung' wvariety of rice
were conducted in the last agricul-
tural season;

(b) the result of such experiments
in each of such States; and
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(c) the reasons for sucress or
failure of such experiments®

The Minister of State in the Minis-
iry of Food, Agriculture, Community
Development and Cooperatiom (Bhri
Annasahib Shinde): (a) Based on the
results of the trials with Taichung
Native-1 variety of paddy conducted
during 1805-66, the cultivation of this
variety was taken up on an extended
stale in the kharif season of 1888-87.
The total area covered under the crop
during that season was approxiately
534 lakh acres with the following
State-wise break-up:

Name of State Ar-a

SR e s . i RO,
t. Andhra Pradesh 84,000
2. Assam 2,249
3. Bihar 13,500
4. Gujarat . . 300
5. Jamm2 and Kashmur 71
6. Madhya Pradesh 80,563
7 Maharashtre 1.70,000
¥. Mysore 10,000
9 Orssa 38,000
1o Punjab 8,000
11, Rajasthan 556
12 Urtar Pradesh 1,20,000
13. West Bengal 3,000
14 Goa 3,100
15. Detht f 160
ToTaL 5+33,999

.0) and (¢) According to the re-

ports received so far from the State
Government., the Taichung Native-1
paddy showel a decidedly better per-
lovmance 1n terms of yields as com-
pated to the {raditional vaneties
durng the last kharif scason. The
yiclds of tius vaniety generally ranged
belween 3,000 Ibs. to 6,500 lbs. per
acie In faet, even under adversc
zunditions like drought, Taichung
Native-1 showed better performance
than the local vancties In some of
the distiicts of Madhya Pradesh and
Orissa, there was incidence of pest
and disease attacks on Taichung
Native-1 paddy. The pest was indenti-
fied a~ Jassids and Ful gorids. Investi-





